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(11) For 7th Five Year Pkn (b) if so, the details thereof and 
the action taken or proposed to be (i) Enlisthg of the live collection taken by DDA ; and 

in the Botanic Gardens in 
India. - (c) if 'not, the reasons therefor ? 

(iii) Revision of some plant tribes (b) 5 complaints were received re- 
the for garding illegal sale and purchase of 

the Flora of India Project. flats. In 3 cases show cause notices fo: 
(iv) Captive breeding of plants. canckllation of allotment have been 

issued, one case is sub-judice aid in 
(b) Based on a comprehensive re- the remaining one the allegations were 

view, the functions, organisation and found to be unsubstantiated by Anti- 
programmes of the Botanical Survey Corruption Branch, Delhi Administra- 
of India have been streamlined and tion. 
targets spelt out for the realisation of (C) (2UestiW 
its objectives in a time-frame span- 

.ening upto 2000 AD. [English] 

ETranslation] (a) the number of disabled persons 
assisted during 1990-91 and per- 

-/&- of DDA mb +,,, m capita expenditure on assistance for 

m purchase/treatment of aids/appliances; 

3376. SHRI GOVINDA CHAN- 
DRA MUNDA : Will the Minister of 
URBAN DEVELOPMENT be pleas- 

)* 
f (a) whether comphhta regarding 

sale and pucbase ef DDA flats by 
some property dadem havs'baen re- 
ceived by the Whi  Develq#nent Au- 
WriSy ; 

(b) the number of scholarships 
granted to disabled persons during 
1990-91 and the institutions where 
these students are placed ; 

(c) the number of NGOs assisted 
by the Government during 1990-91, 
the tota•÷ assistance during the year 
as well as names of such orgauisationr 
in War and assistance received" by 
them during the year; and 


